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Recruitment of teachers 

3086  Lt.Gen. (Dr.) D. P. Vats (Retd.): 

 Shri Harnath Singh Yadav: 

 

Will the Minister of Education be pleased to state: 

(a) Whether Government is aware of the fact that a large number of teaching posts are vacant in 

primary schools, secondary schools, colleges and universities thereby adversely affecting teaching; 

and  

 

(b) if so, the steps that are being taken for recruiting teachers as per requirement? 
 

A N S W E R 

MINISTER OF STATE IN THE MINISTRY OF EDUCATION 

(SMT ANNPURNA DEVI) 

 

(a) to (b) Education is in the concurrent list of the Constitution. The recruitment of teachers in various 

educational institutions is a continuous process and the vacancies keep arising due to retirement, 

resignation and additional requirements on account of enhanced students’ strength/new schools/new 

institutions. The recruitment, service conditions and deployment of school teachers come under the 

purview of the respective State and Union Territory (UT) Governments. The onus of filling up of 

vacant teaching posts also lies on Universities which are autonomous bodies established under Central 

act, State act or provincial act and on the respective State Governments in case of schools. However, 

Ministry of Education requests the States, UT Governments, autonomous bodies etc. for filling-up the 

vacancies through conducting Review meetings and issuing advisories from time to time. 
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